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ExpoRT OoF MONKEYS

*268. Dr. RAGHUBIR SINH (OnN
BEHALF OF SHRIMATI VIOLET ALVA):
“Will the Minister for COMMERCE AND
INDUSTRY be pleased fo state:

(a) whether monkeys have been
~xported, subsequent to the Govern-
ment of India’s ban of March 11,
1955; if so, how many;

(b) whether the export was al'ow-
-ed by land, sea or air, in each case;
.and

(c¢) whether Government
to revise their policy
port of monkeys?

propose
regarding ex-

Tue MINISTER ror COMMERCE
(Sur:t D. P. KARMARKAR): (a)
and (b). With effect from 1ith March
1955 each shipment is required to be
specifically authorised by the Central
Government. Export of 73,017 mon-
keys by air has been permitted irom
11t March up to-date.

[ 2 SEP. 1955 ]

(¢) No, Sir.

to Questions

Diwan CHAMAN LALL: May L
ask whether any rules have been
laid down for better transport
arrangements for these monkeys which
are exported?
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Surt D. P, KARMARKAR: Yes
Sir. It has been decided to allow
export of monkeys subject to the fol-
lowing conditions:—

(a) Monkeys will be wused exclu-
sively for the purpose of medical
research and production of vacecine;

(b) The monkeys will be carried
only by air and the carrier will gua-
rantee humane treatment in transit;

(c) The monkeys will be examined

by a qualified veterinary surgeon
before export;
(d) Acceptable undertakings will

be given by importers and exporters
for the observance of the above con-
ditions.

WRITTEN ANSWERS TO QUESTIONS
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*269. Sur1r J. V. K. VALLABHA-
RAO: Will the Minister for Pro-
pUCTION be pleased to state:

(a) the number of officers’ quarters
built in Sindri and the cost of each
type of quarters; ang

(b) the average naintenance char-
ges for each type of such quarters?

Tae DEPUTY MINISTER ror PRO-
DUCTION (SHR;r SaTisH CHANDRA):
(a) The total number of quarters is
57. A statement showing the num-
ker and cost of each type of quarters
is placed on the Table of the House,

(b) The average annual repair and
maintenance charges amount to
11 per cent. of the cost of the build-
ing concerned.



